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BENCH NO. -1

SL. CASE NO. NAME OF THE PARTIES
NO.
1. FMAT 629/14 Alia Hossain & Anr. Vs. Manoj Nag & Anr.
2. FMAT 56/17 Akher Mondal Vs. The New India Assurance Co. Ltd. & Anr.
3. FMAT 262/17 Pradip Sarkar Vs. The New India Assurance Co. Ltd. &Anr.
4, FMAT 131/17 Mira Rani Mondal & Ors. Vs. The Branch Manager, The New India
Assurance Co. Ltd. & Anr.
5. FMAT 1263/16 Anjali Biswas & Ors. Vs. The Oriental Insurance Co. Ltd. & Anr.
6. FMAT 1361/17 Palash Mondal & Ors. Vs. The New India Assurance Co. Ltd. & Anr.
7. FMAT 1225/17 Badal Mondal & Anr. Vs. National Insurance Co. Ltd. & Anr.
8. FMAT 1045/15 Samar Kumar Saha Vs. Usha Roy & Anr.
9, FMAT 1220/15 Balaram Joardar Vs. Jagannath Saha & Ors.
10. FMAT 1155/15 Jaharlal Dey Vs. National Insurance Co. Ltd. & Anr.
11. FMAT 341/18 Somerul @ Samirul Khan Vs. Bajaj Allianz General Insurance Co. Ltd.
& Anr.
12. FMAT 520/16 Basanti Pal & Anr. Vs. The New India Assurance Co. Ltd. & Anr.
13. FMAT 339/18 Smt. Gyananda Chowdhury @ Gyanadarani Chowdhury & Ors. Vs.
National Insurance Co. Ltd. & Ors.
14. FMAT 235/18 Sandip Talapatra Vs. National Insurance Co. Ltd. & Anr.
15. FMAT 986/17 Subarna Mondal & Anr. Vs. National Insurance Co. Ltd. & Anr.
16. FMAT 985/17 Alpana Pal & Ors. Vs. Oriental Insurance Co Ltd. & Anr.
17. FMAT 513/16 Krishna Bagchi Vs. The New India Assurance Co. Ltd. & Anr.
18. FMAT 393/08 Prasanat Garai & Ors. Vs. Malati Bairaggya & Anr.
19. FMAT 404/17 Nikhil Ghosh Vs. The Divisional Manager, National Insurance Co. Ltd.
& Anr.
20. FMAT 198/18 Ajima Khatun Mondal & ors. Vs. United India Insurance Co. Ltd. &
Ors.
21. FMAT 985/11 Chandrabala Shit & Ors. Vs. National Insurance Co. Ltd. & Anr.
22. FMAT 345/12 New India Assurance Co. Ltd. Vs. Pratap Singh & Anr.
23. FMAT 747/14 Anjali Sarkar & Ors. Vs. IFFCO TOKIO General Insurance Co. Ltd. &
Anr.
24. FMAT 1197/16 Smt. Rina Mitra & Anr. Vs. Sriram Genaral Insurance Co. Ltd. & Anr.
25. FMAT 1048/13 Belu Bewa & Ors. Vs. The National Insurance Co. Ltd. & Anr.
26. FMAT 1249/14 Chhaya Roy & Ors. Vs. The National Insurance Co. Ltd. & Anr.
27. FMAT 1160/13 Bijoy Kr. Halder & Anr. Vs. National Insurance Co. Ltd. & Anr.
28. FMAT 1573/12 Sahanur Khatun Vs. Union of India
29. FMAT 999/14 Srimati Halder & Anr. Vs. The New India Assurance Co. Ltd. & Anr.
30. FMAT 416/12 Maya Roy Vs. The National Insurance Co. Ltd. & Anr.
31. FMAT 654/16 Abu Ali & Anr. Vs. The National Insurance Co. Ltd. & Anr.
32. FMAT 1022/13 Arati Dhara & Ors. Vs. The Oriental Insurance Co. Ltd. & Ors.
33. FMAT 465/17 Reba Das & Ors. Vs. The Oriental Insurance Co. Ltd. & Anr.




34. FMAT 986/13 Mithu Singh & Ors. Vs. The Oriental Insurance Co. Ltd. & Anr.
35. FMAT 984/13 Saikh Nurjahan Bibi @ Nurnehar Bibi & Ors. Vs. The Oriental
Insurance Co. Ltd.
36. FMAT 1021/13 Smt. Ratna Ghosh & Ors. Vs. The Oriental Insurance Co. Ltd. & Anr.
37. FMAT 78/16 Bibhuti Bhusan Roy & Anr. Vs. The National Insurance Co. Ltd. &
Anr.
38. FMAT 748/14 Basanti Biswas & ors. Vs. The Oriental Insurance Co. Ltd. & Anr.
39. FMAT 156/15 Jamuna Mahata @Jamuna Mahato & Ors. Vs. The Oriental Insurance
Co. Ltd. & Anr.
40. | W.P.15988(W)/16 Md. Hasdmat Ali & Ors. Vs. Government of West Bengal & Ors.
41. | W.P.17876(w)/09 Binod Kumar Marothi Vs. WBSEDCL & Ors.
42. | W.P.20394(w)/09 Bindawala Cables & Conductors Ltd. & Anr. Vs. WBSEDCL & Ors.
43. | W.P.20400(w)/07 Salim Beg Vs. Chairman cum Managing Director, WBSEB & ors.
44, | W.P. 23259(w)/09 Polba Dadpur Co-op. Cold Storage Ltd. Vs. WBSEDCL & Ors.
45. | W.P.23309(w)/12 Tarakeswar Cold Storage Pvt. Ltd. & Anr. Vs. WBSEDCL & Ors.
46. | W.P.3000(w)/07 Bhairab Board Manufacturing Co. Ltd. Pvt. Ltd. Vs. Superintending
Engineering, WBSEB & Ors.
47. | W.P.29706(w)/08 M/s. Somnath Cold Storage Pvt. Ltd. Vs. WBSEDCL & Ors.
48. | W.P. 18082(w)/07 City Cement Pvt. Ltd. & Anr. Vs. State of West Bengal & Ors.
49. | W.P. 21399(w)/08 M/s. Satpalsa Ice & Cold Storage Pvt. Ltd. Vs. WBSEDCL & Ors.
50. W.P. 157(w)/12 WBSEDCL Vs. The Ombudsman & Ors.
51. | W.P.6651 (w)/11 Amar Beverage Pvt. Ltd. & Anr. Vs. WBSEDCL & Ors.
52. | W.P.24540(w)/10 | M/s. Ronix Polymer Pvt. Ltd. & Anr. Vs. State of West Bengal & Ors.
53. W.P.9499(w)/10 Amarnath Cold Storage Pvt. Ltd. Vs. WBSEDCL & Ors.
54. | W.P.18880(w)/98 M/s. Ashirbad Steel & Industrial Ltd. Vs. State of West Bengal &
Ors.
55. | W.P.18278(w)/06 Cooch Behar Roller Flower Mills Ltd. & Anr. Vs. WBSEB & Ors.




